'RAJYA SABHA |
Thursday, the Bth‘Méfch, 2007, 17, Phalguna, 1928 (Saka)
The Héﬁsé met at eleven of the clock,
MH CHAIRMAN in the Chair.
FELICITATIONS BY THE CHAIR

On The Occas:o,n of International Women's Day
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problem cannot become an excuse, Sir. Therefore, on this International
Women's Day | request you to give a categorical commitment in this

House that within a time-bound framework, within this session itself, the
measures will be taken to bring this Bill. At léast a con:mitment should

come in this session. Thank you, Sir.
MR. CHAIRMAN: Thank you. (Interruptions)
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 SHRIMATI PREMA CARIAPPA (Karnataka): Sir, we are waiting for the
past few years to see that the Bill is tabled. Last year also we waited.
Hon. Prime Minister is in the House. | hope he will definitely give us the
assurance that the Bill will be brought in this session. We know that all
our brothers in this House will support this Bilt. Thank you, Sir.
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SHRIMATIN.P. DURGA (Andhra Pradesh): Thank you, Sir. Today is the
international Women's Day and this is an occasion to review how far we
have come in our struggle for equality, discrimination and development in
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this male-dominated world. Sir, the hon. Prime Minister is here in the
House. | request him to introduce the Women Reservation Bill during this .
session itself and also | request him to encourage women as part of the
policy making process. | think, so many Bills were discussed in this House
and we also discussed the nuclear issue. | would like to ask the hon.
Minister as to what is going to happen on this Women Reservation Bill.
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SHRIMATI S.G. INDIRA (Tamil Nadu): Thank you, Mr. Chairman, Sir.
On this. occasion, | must thank the hon. Chairman because he has
always been very considerate towards the women members and has always
been giving due consideration to the women Members in the Question
Hour and in all the debates. On this occasion, 1 would aiso like to thank
my leader, Dr. J.-Jayalalitha, because she has already given 33 per cent
reservation to women in the party, and she has also given full support to
the women reservation. | expect all your blessings for the women reservation.
Thank you very much for this opportunity.
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SHRIMATI SUPRIYA SULE (Maharashtra): Thank you, Sir, for giving
me this opportunity.

Hon. Chairman, Sir, my only objection to this is that | am very happy
that we are celebrating the Women's Day, but, | think time has come
where we all need to rise over the gender differences and celebrate humanity
and life instead of celebrating Women's Day once a year. Thank you, Sir.
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suggestions, short suggestions, Sir.

Firstly, the Domestic Violence Act, 2005 has been proved to be very
effective. Ail the Protection Officers {0 be appointed should be women
because the law says that as far as possible, they should be women.

Many State Governments have not appointed women as Protecting Officers.
So, all officers appointed in the police stations should be women.

Secondly, Women Police Stations have not been constituted in several
States as a result of which women do not come forward to file complaints.
Therefore, the State Governments should be given directions to constitute -
Women Police Stations at all places.

Thirdly, and finally, if a police officer refuses to accept an FIR filed by a
woman Member, then it should be considered as a conduct unbecoming
of a police personnel and the person should be suspended immediately.
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SHRI V. NARAYANASAMY (Pondicherry): Hon. Chairman, Sir, | fully
support the views expressed by the hon. Members in this august House
because they deserve 50 per cent reservation. Fifty per cent reservation
they deserve. Let us be frank about it. That is number one. Number two, to
resolve this issue... (Interruptions)... | am prepared to sacrifice. But you
should also be prepared to sacrifice. (Interruptions)... Sir, my request to
the hon. Prime Minister is that the hon. Prime Minister may call a meeting
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of the leaders of all national political parties and try to resolve this issue.
That is the only solution which will pave the way for providing reservation
for women. Thank you.

MR. CHAIRMAN: Question Hour. Question No. 141. (lnterruptions)

SHRIMATI BRINDA KARAT: Sir, please ask the Prime Minister to give a
statement on all these things.

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman, Sir,
on the occasion of International Women's Day, | greet all the women of our
country and reaffirm our Government's commitment to work steadfastly for
the political, social and economic empowerment of our women.

As far as the issue of reservation in legislatures is concerned, this is a
commitment which the UPA coalition has endorsed through its Common
Minimum Programme. | have been working quite hard to build a broad-
based consensus on this issue. Some months ago | had nearly succeded,
but at the last minute some problems arose and, therefore, we could not
bring that Bilt in the last session of Parliament. | wish to assure you and,
- through you, Sir, to all the hon. Members that  remain committed and our
Government remains committed to work towards a broad-based consensus
and that we will bring forward a Bill to this effect as soon as possible.
Thank you.

ORAL ANSWERS TO QUESTIONS

Meeting of Indo-Pak Foreign Ministers

*141. SHRIMATI SHOBHANA BHARTIA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether india and Pakistan's Foreign Ministers metin Islamabad on
the 13th January, 2007 and alsg at New Delhi and discussed a number of
issues and signed a number of agreements;

(b) if so, the issues that were discussed;

(c) the number of agreements that have been signed,;
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